CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BIMCH

™3

i of 1986

W)

0. A, NO. 7
New Delhi this the soth day of August, 1997
HONBLE MR. K. MUTHUKUMAR, MEMBER (A) \ (j\

shri P.P. Neogl

s/o Late Shri D.P. Neogl,

R/o G~69/3, Mahavir Enclave,

Bengall Colony, : ,

New Delhi-110 045. L. hpplicant
By Advocate Shri K.L. Bhandula

Versus

1. Union of India through
: Secretary to the Govi. of Indis,
Ministry of Water ResoUirCces,
Shirain Shaktil Bhavan,
New Delhi.

Z The Chalrman,
central Water Commlsslon,
Sewa Bhavan,
LKL, Puram, A
New Delhi-110 B66. . .Respondents
shri R.K. Shukla, proxy counsel for Shri v.5. R.
Krishing, counsel. for the respondents.

ORDER. (ORAL

Hon ble Mr. K. MubthLKUmar, Member  (4)

This case has been taken up after Laveral .

Caddournments. The respondents have not &ven Filed
the reply and Shril Sthukla appears for bre

respondants,

7. The anort nolint involved in this
application is the refixation of the pay af  the

(Rs,2000-25%00) taking 1nto account the service on
deputation 1in Narmada Control Authority. The

respondents have rejected his request for refixation
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by the impugned Tetter dated 27.18.1985  and no

o
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reasons have heen gilven. The applicant has produced

a certificate issued by the respondents under FR
76 (i1 for the period of deputation from 9.11.1984
to 27.11.1986. _On his reversion, he again Jjoined as
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Extra Assistant Director on

rvice rendered by the

&

respondents. The keriod_éf g
applicant in  the deputation post in the Narme
Control Authority hasz to be counted as service In the
icate given by the respondents as

1.8 is Tully covered by the rules.

3. - In the light of the foregoing, this
anpplication is allcweﬂ and the respondents are
directed to refix the pay of the applicant taking
into acecount the service rendered by him from 9.11.8%
to Z7.11.86 in Narmada Control authority in the scals
of Rs.2000-3%00 and covered by the certificste of the
respondents annexéd as Annexure A-3. The aforesald

fization may be done within a perix
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e date of recelpt of a copy of 1

No costs,

(K. MUTHUKUMAR)
MEMBER (A)

Rakesh



